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Kharif Crop for 1980-81

*17. DR. SUBRAMANIAM SWAMY:
Will the Minister of AGRICULTURE
de pleased to state:

(a) the likely level of Kharit crop
and the estimate of tota] foodgrains
production for the year 1980-81; and

(b) whether it is a fact that the
Ministry has scaleq down the earlier
target?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND 1RRIGATION (SHRI BIRENDRA
SINGH RAO): (a) Firm estimates of
area and production of kharif crops
for the year 1980.81 are expected to
be received from the States from the
middle of December onwards. How-
ever, according to tentative estimates,
‘the production of kharit foodgraing in
1980-81 might be about 80 million
tonnes.

(b) No Sir, there is no change in
‘the annual target of 135 million tonnes
-of foodgrains production which includes
Xkharif and Rabi crops.

Increase in Prices of Pulses

#18. SHRI PIUS TIRKEY: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whethep Government are aware
4hat the prices of all kinds of pulses
ig on an increase in the country; and
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(b) if so, the steps taken by Gov-
ernment so far to stop this price
increase?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND IRRIGATION (SHRI BIRENDRA
S8INGH RAO): (a) and (b). The Gov-
ernment is aware of increase in the
prices of pulses. This is substantially
a reflection of the fact that while the
demand for pulses has been growing,
the supply has tended to stagnate or
decline. With the growth in irrigation,
pulse crops generally have not been
able to compete for acreage with more
high-yielding and remunerative ceread
crops. To arrest these trends, Govern-
ment has taken up an intensive pro-
gramme for development of pulses in
56 districts. Cultivation of summer
moong after the harvest of wheat is
also being popularised by organising
special campaigns in northern States.
In the eastern and southern States,
cultivation of Rabi moong in rice fal-
lows is being eticouraged. Research
efforts are also being intensified in re-
lation to pulse crops.

Panel on Working of ICAR.

*19. SHRI JANARDHANA
POOJARY:

SHR1 M. RAM GOPAL
REDDY:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have been
urged to appoint g high power panel
to probe into the working of the
I1.CAR.; and

(b) it so, the reaction of Govern-
ment thereon?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND IRRIGATION (SHRI BIRENDRA
SINGH RAO): (a) Government’'s atten-
tion has been drawn to a press report
in which a member of the 1L.C.AR.
Governing Body has urged that a high
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power panel should be appointed to
probe into the working of the I.C.A.R.

(b) It is not proposed to appoint any
pane] in this regard as the working
of the I.C.A.R. has already been re-
viewed by the Gajendragadkar Com-
mittee in 1972 and more recentiy by
the Estimates Committee of the Lok
Sabha in their 35th Report (Sixth Lok
Sabha, 1978-79).

Foodgrains lying ia F.C1L Godowns,
Moga Division

*20, SHRI SAMAR MUKHERJEE:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are gware
that the stockg of foodgrains worth
crores of rupees are stil] lying in
F C.I1 godowns in Moga Division for
the last several years and these stocks
have not been cleared ang gre rotting;

(b) the reasons why the F.C.I. had
failed to despatch those stocks in time
to the needy States; and

(c) the steps taken by Government
against the FCI officials who are res-
ponsible for that?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
AND IRRIGATION (SHRI BIRENDRA
SINGH RAO): (a) There is a stock
of about 2.71 lakh tonnes of foodgrains
with the Food Corporation of India
in Moga Sub.Division of Faridkot Dis-
trict. Of thig about 6,000 tonnes relate
to the year 1877-78, about 69,000 tonnes
to 1978-79 and the balance to 1979-80
and 1980-81. It is not correct to state
that the stocks are not being cleared
and are rotting.

(b) The Food Corporation are pro-
curing fresh stocks of foodgrains under
the price support scheme and ggainst
levy, every year. Movement from out
of the procured stock and inflow of
Iresh stocks on fresh procurement take
place every year. Movement pro-
grammes are drawn up every month
for despatch of stocks from FCI go-
downs to other States with due regard
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to the requirements of those, States.
Proper care is taken to preserve the
stocks remaining in storage in good
condition.

(¢) Does not arise.

Agency to look after the common por-
tiong of the allottees of Group Housing
Societies

1. SHR] RAM VILAS PASWAN:
Will the Mimster of WORKS AND
HOUSING be pleased to state:

(a) whether it is a fact that under
the DDA's allotment of group housing

. Rules, the allottees of DDA’s flat 1

Delhi are required to form an Agency
to look after the common portions;

(b) the monthly and other contribu-
tion each gallottee is required to make
to the Agency thus formed and what
is the legal sanction for 1t;

(¢) whether his Ministry has receiv-
ed reports from Agencies about non-
payment of its dues by the allottees;

(d) if so, whether any proposal has
been considered by his Ministry to
cance] the allotment of those allottees
who have not paid the Agencies dues;

(e) whether any allotment has been
cancelled on this account or cancela-
tion of allotment is under considera-
tion; and

(f) what other steps are proposed to
be taken for the realisation of Agency's
dues from the allotteeg?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Yes, Sir.

(b) Under Clause 12 of the Model
Constitution appended to the DDA
{Management & Disposal of Housing
Estate) Regulations 1968, every mem-
ber has to oay, as a deposit, a sum not
less than the aggregate amount of
one month’s charges, as determined by
the Authority representing maintenance
charges of the common portions &
common services. In addition, he has
to pay the said aggregate amount every
month in advance and such other





